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(e) if so. the result of such an 
examination? 

The Minister of state In the Mini ... 
try 01 Home Aftalrs (Shrl HaW): (a) 
Yes. Sir. 

(b) No. Sir. 

(c) Yes, Sir. 

(d) No, Sir. 

(e) Does not arise. 
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Quota for S.C •. and S.T.. In Publk: 
Undertak.ing. 

r Shrl Kapur Singh: 
2190. ~ Shrl Solankl: 

L Sbri Siddlah: 

Will the Minister of Home Aftalrs 
be pleased to state: 

(a) whether Government have 
issued orders to the Public Under-
takings extending further the period 
for reserving quotas for the Sche-
duled Castes and Scheduled Tribes 
for employment in the undertakings; 

(b) whether Government haYe 
made any survey to find out to the 
extent to which these facilities have 
helped the members of these commu-
nities to raise their standard; and 

(e) whether there is any time limit 
for which this facility is proposed to 
be given? 

The Deputy Minister In the MJnis... 
try of Rome Aftalrs (Shrl L. N. 
Mlshra): (a) and (c). Posts under 
Public Sector Undertakings are not 
post, under Government, nor do Arti-
cles 15. 16 and 335 of the Constitution 
apply to employment in t.he Under-
takings. I,egally also, no scheme of 
reservation of posts for Sched(;Ied.. 
Castes and Scheduled Tribes can be 
forced on the Public Sector Under-
taking. by Government. Neverthe-
less, Mini'itrie3 administratively c..on-
cerned with the Public Sector Under-

i ~  hove been requested by the 
Ministry of Home Affairs to Issue in-
structions to the Undertakings u\1der 
their control to make reservations 
for Scheduled Castes and SchedUled. 
Tribes on the lines o't the reservatlona 
In the Central Government Services. 
Where the scheme is adopted In a 
Public Sector ~l . there r. 
no time-limit for Its continuance. 

(b) No. 




